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MP"No.866/86 in

_BRegn. No, QA 1057/36..

Shri H.GC., Garg

seeks to withdraw the'pefition.'jpetitioh

as withdrawn.
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permitted to be withdrawn. Petition dismissed.
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Versus  Unien of India,
- {K.Madhava Reddy)
» Chairman
5.12,1986,"
,\‘/ -
\

L . - ;s _ 7 . ) g
- The petitioner is present in person and



